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SHEI T. A. PAI: Unfortunately under 
Indian conditions, there have been in­
stances when  scarce  raw materials 
were disposed of rather than converted 
into products. While we should like 
to have control over that, we are hav­
ing four lakhs of units in the small 
scale sector. Though  some of them 
may be bogus, they have on the whole 
provided very  considerable employ­
ment opportunities and have also pro- 
’vided for diversification of industries 
and have perhaps been responsible for 
better dispersal of industries than the 
larger industries. We  can only see 
that the possibilities of such things 
.are reduced "by making adequate raw 
material available to all genuine com- 
’panitfe.
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SHRI T. A. PAI:  So far as small 
.■scale industries are concerned, we have 
never had information system.

8HHIMADHU UMAYS; The Prime 
■Minister has neceived a memorandum 
•ntWa.
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SHRI T. A. PAI: I saM, so far *♦ 
did not *ave an information system, 
to flad out what exactly was the uUlisa- 
lion of ttie capacity and what was tfaft 
unutilised capacity.
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SHRI T. A. PAI: Trom the 1st of 
May, we have introduced a system cal* 
ling for that  information so that we 
have a better cheek on the utilisation 
of the raw material.  Regarding the 
particular instance that the hon. Mem­
ber has mentioned, I do not have any 
information.
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THE MINISTER 07 STATS IN THE 
MINISTRY OP INDUSTRY AND Cim 
SUPPLIES (SHRI B. P. MAURYA): (a) 
Instrumentation Limited Kota was set 
up in March,  1984. the Capital in­
vested by the Government as on date 
amounts to Rs. 582.53 lakhs. The pro­
fits (before tax but  attar providing 
4iapmtattrai> earned by a» GMgwoy



during the last  three  years m  as 

*oQa**-

Rs. in lakhs

1971-7*  . *95*00

1973-73 . . . .    I4S*«

1979-74  * *3'9

After providing tor Taation, Capital/ 
Cteneral and Development Rebate Re­
serves etc., the Company has paid the 
following amounts as dividends to the 

1 Government during  the  last three 
years:-

1971-72   Rs. 27.27 lakhs

1972-73   Rs. 31.25 lakhs

1973-74   NIL

b) Yes, Sir.

(c)   A statement indicating the out­
lines of the proposed epansion and 
the time by which it  will be imple­
mented is laid on  the Table ol the 
House.

Statement

The details of the epansion schemes 
and the time by which it will be imple­
mented are as follows;

(i)   The Second Unit of the Instru­
mentation Limited is being set up at 
Palghat (Kerala), in technical collabo­
ration with M/s. Yamatake Honeywell, 
Japan for the manufacture of control 
'valves, safety relief valves and allied 
Items; with an estimated capital cost of 
Rs. 300 lakhs (including township) pro­
posed to be revised to about Rs. 400 
lakhs (including township) due to all 
round rise in costs. As per present in. 
Plications, the unit is epected to com­
mence production by the end of 1875.

W During the Fifth Five Year Plan 
period, the Company proposes to manu­
facture Gas Analysers as a part of the 
JPoJluttoa Control Instruments  with 
foreign technical  collaboration at an 
Orttowtod eo* of Rs. 148 lakhs. This 
mdmm shall fee based at Kota and th*
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production is epected to commence 
in 1976-77.

(iii)  The Company also plans to in­
troduce Instruments of unified current 
based system to  effectively meet tine 
customers’ requirements with foreign 
technical collaboration during the Fifth 
Plan period. The  estimated cost of 
the scheme is  Rs.  250 lakhs. This 
scheme will be based at Kota and the 
new range of products is planned to be 
introduced in phases commencing from
1976-77.
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During the Fifth Five Year  Plan 
period, the Company  proposes  to 
manufacture Gas Analysers as a part 
of the Pollution Control Instruments 
with foreign technical collaboration,.
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DR H F SHARMA Sir, if the e. 
pansion programme had been carried 
out at Kota, the cost  of production 
would have substantially gone down 
If a decision is taken to move it out 
at a distance of two thousand nules, 
are there any guidelines which govern 
such a shying of epansion pro­
grammes’ Or is it due to pressure 
lobbies or some other pressures’

SHRI B P MAURYA  No Sir  I 
have iust now submitted that there is 
no question of any pressure lobby and 
there is no question of shifting any 
unit from Kota to Palghat  The fact 
is that one Committee was nominated 
and Palghat in Kerala was found more 
suitable for the unit which we are 
going to open there  So far as Kota is 
concerned, we have got already the e­
pansion work m Kota and we are doing 
it

SHRI VAYALAR RAVI I would like 
to know from the hon Minister whe­
ther it is a fact that the delay in the 
construction ol factory at Palghat is 
due to any pressuie from any groups’

SHRI B P MAURYA It is not true

Raid on residences of Late Shri L N.
Mishra

*928. SHRI SHARAD YADAV Will 
the Mmister of HOME  AFFAIRS be 
pleased to state

(a)  whether flhe residences of late 
Shri L N. Mishra in Delhi and Bihar 
or the residences of his Men* wore 
raided or burgled and papers and

documents were seied  or  atolea 
during the period of one month pnor 
to his death as a result  of  tiheset 
raids or burglary, respectively; and

(b) if so,  the details of the docu­
ments seied Or stolen?

THE  MINISTER   OF   HOME 
AFFAIRS (SHRI K BRAHMANANDA 
REDDY)  (a) and (b) There was no 
raid at the residence of late Shri I N. 
Mishra either in Delhi or Bihar  Gov­
ernment have also no information re­
garding any theft of documents fron 
his residence, as alleged  In the ab­
sence of specific details of the friend- 
reierred to in the question  Govern­
ment have no further information to 
turnish
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MR SPEAKER This is not a matter 
for a speech

SHRI K BRAHAMANANDA RED­
DY No raid was conducted  No burg­
lary took place and no documents were 
stolen  It is very false to say that.
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